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the Army Headquarters about the qua-
lity of these tyres; 

(b) if so, whether his Ministry has 
demanded action against the 
D.G.S&D; and 

(c) whether the Ministry of Defence 
has taken action against the Depot 
Oftk:er responsible for giving this 
misleading information? 

The Minister Of State ill the MIDIs-
try of Defence (Shri B. B. Bllapt): 
(a) There was no specific reference 
to the Defence Ministry by the DGS 
& D. However, there was a general 
circular issued by the DGS&D to all 
indentors including Defence and a 
letter to C.O.D. Kandivili about the 
quality of the tyres. 

(b) The P.A.C. has dealt with this 
Ministry demanding action against the 
DGS&D does not Brise. 

(c) Action against D.C. C.O.D., 
Malad is being processed as indicatec1 
in reply to parts (c) and (d) of Un-
starred Question No. 363. 

Plll'ebase of Tyres by Defence Ministry 

385. Shri Mac1ha Llmaye: Will the 
Minister of Detenee be pleased to 
Iltate: 

(a) whether it is a fact that the 
imported tyres (mentioned in the 64th 
Report of the Public Accounts Com-
mittee-3rd Lok Sabha) were sent to 
the Forward Areas in preference to 
the good quality In.dian made tyres in 
stock at the depots; 

(b) if so, whether any enquiry has 
been ordered into these afl'airs; and 

(c') it so, the results of the enquiry? 

TIle MiDIster of Defence (Sbri 
SWaraa 8Iqh): (a) to (c). Import-
ed tyres were issued for use in the 
forward areas also in view of the 
stan.dard practice of the Army Head-
quarters of issuing stocks on the basis 
of "first manufactured first out". 'nte 
decision of the Defence Ministry not 
to issue these tyres to forward areal 

was, however, not communicated by 
Army Headquarters to the depot au-
thorities. The circumstances under 
under which this was not done are be-
ing investigated. 
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J[ama.IJ Hydro-electric Preject 

36'7. Sbri Hakam CbaIu1 KadIILa-
valya: Will the Minister of Bxtenai 
Aftaln !be pleased to refer to the 
reply ·given to Unstarred Questioa 
No. 1967 on the 21st Novemiber, 1M' 
and state: 

(a) whether the report on ICarnaIi 
Hydro-.ectric Project in Nepal sent 




